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SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Crl) No(s).1759/2006

(From the judgenment and order dated 25/ 01/ 2006 in CRLA No. 302/2005
GH COURT OF

BOVBAY)

ANl L MURLI DHAR DESHMUKH Petitioner(s)
VERSUS

STATE OF MAHARASHTRA Respondent ( s)

W TH

SLP(CRL. ) NO 1358/ 2006 ETC.

Date: 22/08/2006 These Petitions were nentioned today.

CORAM :

HON BLE MR JUSTI CE K. G BALAKRI SHNAN

HON BLE MR JUSTICE G P. MATHUR

HON BLE MR JUSTICE R V. RAVEENDRAN
For Petitioner(s) M. S. K Nandy, Adv. (Menti oned bhy)
For Respondent (s) M . P. Par neswar an, Adv.

Ms. Sarl a Chandra, Adv.

of

The

HI



UPON hearing counsel the Court nmade the foll ow ng

ORDER

List these matters in the 2nd week of Septenber, 2006.

(G V. Ranana) ( Madhu Saxena )
Court Master Court Master

(Mentioned slip encl osed)



